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THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI); (a) No meeting of the 
Board of Film Censors took place 
during 1976.

(b) and (c). All films presented for 
censorship were examined and dealt 
with by the prescribed auth~r!*y after 
<hey were seen by the Examining 
Committees and, in some cases, by 
Revising Committees of the Board of 
Film Censors constituted in accordance 
with the provisions of the Cinemato
graph Act, 1952 and the Rules made 
thereunder. However, on the basis of 
complaints received either in writing 
or otherwise, some films were called 
for and dealt with by the Central 
Government in accordance with the 
provisions of the Cinematograph Act 
and the Rules made thereunder.

Capacities of Industrial Units

545. SHRI S. R. DAMANI: Will the 
Minister of INDUSTRY be pleased to 
state:

(a) a list of new industrial units 
that came into production during 1976- 
77 together with the items and their 
capacities;

(b) what were the dates of their 
licensing and whether causes have 
been ascertained where the delay of 
implementation has been more than 
two years; and

(c) if so, the facts thereof?

THE MINISTER OF INDUSTRY 
'SHRI BRIJ LAL VERMA); (a) to (c). 
A statement showing the details of 
new industrial units which came into 
production during 1976-77 together 
with the ilems of manufacture, licensed 
opacity and the date of licence issu ed , 
,s enclosed. Those units which have 
taken more than two years for imple
mentation have been indicated in the 
statement laid on the Table of the 
House. [Placed in Library. See No. 
LT-349/77.]

An industrial licence is generally 
issued with an initial validity period 
of 2 years, which can normally be

extended for a period of another
2 years. Any extension after four 
years, is granted only if there is strong 
justification.

Generally large projects have a 
greater period of gestation. Reasons 
for abnormal delay in the implementa
tion of industrial units given in the 
statement are delay in fabrication of 
indigenous machinery, delay in import 
of capital goods, delay due to foreign 
collaborator, delay in raising of 
finances according to standard guide
lines, etc.

Industrialization of Backward Areas

546. SHRI S. R- DAMANI: Will the 
Minister of INDUSTRY be pleased to 
state:

(a) whether Government has drawn 
up a policy for industrializing back
ward areas;

(b) if so, the main features thereof; 
and

(c) the proposals to attract entrepre
neurs to take industries to backward 
areas?

THE MINISTER OF INDUSTRY 
(SHRI BRIJ LAL VERMA); (a) and
(b). Concentration of industries in 
certain areas has been due to the 
ready availability of power, water 
supply and transport facilities which 
have been developed there. It is one 
of the aims of national planning to 
ensure that these infrastructural 
facilities are steadily made available 
to areas which are at present lagging 
behind industrially or where there is 
greater need for providing opportuni
ties for employment, provided the 
location is otherwise suitable. In 
implementation of industrial licensing 
policy, Government also ensures that 
licensing decisions conform to the 
growth profile of the Plan and that 
techno-economic and social considera
tions such as economies of scale, 
appropriate technology, balanced 
regional development and development 
of backward areas are fully reflected.
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(c) The Government offer the follow
ing incentives for the entrepreneurs to 
locate their industries in backward 
areas:—

(i) Concessional finance;
(ii) Treatment of development 

loans as equity;
(iii) Relief in Income Tax;
(iv) Free Technical Consultancy 

Services;
(v) Relaxation in establishment of 

banned industries;
(vi) Interest Subsidy for a longer 

period;
(vii) Supply of machinery on con

cessional terms;
(viii) Subsidy on Fixed Capital 

Investment;
(ix> Special facilities for importing 

raw material and components; and
(x) Transport Subsidy.
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